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As such, you are, hereby given an opportunity to explain your position in person before the Senior Environmental Engineer, Zonal Office-ll, Patiala of the bodra n nis office at Vatavaran Bhawan, Nabha Road, Patiala on 20/06/2024 at 11.00 AM in this regard, failing which, it will be presumed that the industry has nothing to say and the Board shall go ahead to take proposed action in the matter under the provisions of the Water (Prevention & Control of Pollution) Act, 1974 without giving further notice/ opportunity. 

Endst. No. 957 

Show cause notices 2024 

hEnvironmental Engineer(ZP-2) 
For Senior Envjronmental Engineer 

Dated 3l¬/4 
A copy of the above is forwarded to the Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib for information. He is requested to inform the industry regarding date & time of hearing and submit report before the date of hearing. 

nEnvironmental Engineer(ZP-2) 
For Senior Environmental Engineer 
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PUNJAB 

No. 

To 

Subject: 

2 

58 

3 

PUNJAB POLLUTION CONTROL BOARD 
E-mail: ppcbzop2@ymail.com, Web: www.ppcb.gov.in 

4 

Regd. 

M/s Davinder Industries, 

1. 

D-7, Focal Point, Khanna, 
District Ludhiana. 

Whereas, it is mandatory on the part of the industry to obtain consent to operate 
of the Board u/s 25 of the Water (Prevention & Control of Pollution) Act, 1974 to operate an 
outlet/ industrial plant for discharge of effluents arising from its premises. 

2. 

And whereas, it is mandatory on the part of the industry to provide adequate 
and appropriate effluent treatment facilities, so as to contain the various pollutants in the 
effluents discharged by the industry within the standards laid down by the Board. 

3. 

Dated: 

And whereas, the industry was granted consent to operate under the provisions 
of the Water (Prevention & Control of Pollution) Act, 1974 vide no. R16LDH2CTOW4382537 
dated 24/08/2016 valid upto 30/06/2020 for the manufacturing of various Kinds of Sewing 
Machine Parts @1MTD with certain conditions mentioned therein. 

4. 

Show cause notices 2024 

And whereas, the industry has obtained the Auto Renewal consent to operate 
under the provisions of the Water (Prevention & Control of Pollution) Act, 1974 vide no. 

CTO/Renewal/LDHKH/2024/25629387 dated 09/05/2024 valid upto 09/05/2029 

LiFE 

And whereas, earlier the industry was issued notice to issue directions u/s 33-A 
of the Water (Prevention & Control of Pollution) Act, 1974 alongwith an opportunity of personal 
hearing before Chief Environmental Engineer (B) on 19/01/2023, wherein, it was decided as 
under: 

Lifestyle for 
Environment 

1. The industry shall maintain the record regarding fresh water consumption in process 
area as well as untreated effluent lifted by the CETP operator on regular basis. 

Show cause notice for revocation of consent to operate granted under the 
Water (Prevention & Control of Pollution) Act, 1974. 

And whereas, the industry was surprisingly visited by the officer of the Regional 
Cífice, Fatehgarh Sahib on 06/05/2024 and it was observed as under: 

The industry will send its entire untreated effluent to CETP operator and will not dispose 
of the same in illegal manner under any circumstances. 
The industry shall apply for renewal of consent to of grate under the Water (Prevention 
& Control of Pollution) Act, 1974 alongwith requisite documents and fee, within 7 days. 
The Environmental Engineer, Regional Office, Fatehgarh Sahib shall visit the industry 
after one week to verify the submission made by the industry during hearing and process 
the consent case on merits. 

The industry was in operation & engaged in manufacturing of sewing machine parts. 
The industry has installed 1 plate cutting machine & power presses, in which 2 are of 
capacity 3 Ton each & 1 is of capacity 5 Ton and 3 cutters. 
The industry has installed grinder wheels for polishing of sewing machine parts before 
plating. 
ihe representative of the industry has informed that it has made an agreement with M/s 
JBR Technology Pvt. Ltd., Ludhiana for the disposal of effluent generated from the 
process. However, the representative has failed to furnish the same at the time of visit. 
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5 

6 

7 

8 

The industry has provided 3 PVC tanks of capacity @ 2500 Ltrs each for the storage of 

trade effiluent generated from the process. 

Show cause notices 2024 

The industry has provided water meter on the fresh water supply to be used for plating 

procesS. 
The industry has not maintained proper record regarding fresh water consumption and 

effluent lifted to M/s JBR Technology, due to which, water auditing could not be done. 
8. During visit, the acid was found spilled on the floor. 

The domestic effluent of the industry is being discharged into sewer. 
And whereas, the industry has failed to comply with the provisions of the Water 

(Prevention & Control of Pollution) Act, 1974 as well as not complying with the decisions of 
personal hearing. Thus, violating the provisions of the said Act intentionally & deliberately. 

And whereas, the matter has been considered by the Competent Authority and 
it has now been proposed to revoke the consent to operate of the Board granted under the 
Water (Prevention & Control of Pollution) Act, 1974 to the industry, due to aforesaid violations 
after affording an opportunity of personal hearing. 

As such, you are, hereby given an opportunity to explain your position in person 
before the Senior Environmental Engineer, Zonal Office-ll, Patiala of the Board in his office at 
Vatavaran Bhawan, Nabha Road, Patiala on 20/06/2024 at 11.00 AM in this regard, failing which, it 

will be presumed that the industry has nothing to say and the Board shall go ahead to take proposed 
action in the matter under the provisions of the Water (Prevention & Control of Pollution) Act, 1974 
without giving further notice/ opportunity. 

Endst. No. 9s9 
WEnvironmenal Engineer(ZP-2) 

For Senior Envionmental Engineer 
Dated 13|6/4 

A copy of the above is forwarded to the Environmental Engineer, Punjab Pollution 
Controi Board, Regional Office, Fatehgarh Sahib for information. He is requested to inform the 

industry regarding date & time of hearing and submit report before the date of hearing. 

WEnvironmental Engineer(ZP-2) 
For Senior Environmental Engineer 
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Sr. 

No.
Name of the indstry Address of the industry

1 Aarti Agro Industries C-21, Focal Point, Khanna

2 AFI Agro Pvt Ltd. A-1 Focal Point, Khanna

3 Aman Feed Industries E-2 & C-30, Focal Point, Khanna

4 Amrit Agro Industries D-114, Focal Point, Khanna

5 Anmol Industries C-1 Focal Point, Khanna, Ludhiana

6 A-ONE Enterprises D 40-41, Focal Point, Khanna

7 Avinash Industries C-47, Focal Point, Khanna, Ludhiana

8 Bharat Agro Industries D-116, Focal Point, Khanna

9 C.C.F. Industries D-68, Focal Point, Khanna, Ludhiana

10 Cheema Agro Industries B-121, Focal Point, Khanna, Distt. Ludhiana

11 Cheema Agrovet industries D-95, focal point, Khanna, Ludhiana

12 Dashmesh Batteries & Metal Industries D-96, Focal Point, Khanna, Ludhiana

13 Davinder industries D-7, focal point, Khanna, Ludhiana

14 Dev Steel Industries B-2, Focal Point, Khanna, Ludhiana

15 Gagan Industries Focal Point, Khanna, Ludhiana.

16 Galaxy Crumb India D-61, Focal Point, Khanna

17 Gaurav Steels D-2, Focal Point, Khanna, Ludhiana

18 Godrej Agrovet Ltd C-41-46, Focal Point Khanna

19 Gopika Industries C-58, Focal Point, Khanna, Ludhiana

20
Gupta Steel Udyog Previously Charoen 

Pokhphand Food Pvt Ltd
Focal Point, Khanna, Ludhiana

21 Hans Industries C-57, Focal Point, Khanna, Ludhiana

22 Hari Om Agro Industries Focal Point, Khanna, Ludhiana

23 Jain Hans Paper & Mill Board Industries C-52 & 53, Focal Point, Khanna, Ludhiana

24 Jasbir Industries D-4, Focal Point, Khanna, Ludhiana

Annexure-B
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25 Jeet Rai & Sons D-17, Focal Point, Khanna, Ludhiana

26 Jeet Rai & Sons D-12,13,125,126, Focal Point, Khanna

27 Kay Bee Industries (India) D-44, Focal Point, Khanna

28 Kiran feed corporation
D-112, Focal Point, near godrej agrovet ltd., 

Khanna, Ludhiana

29 M.K. & Sons D-29, Focal Point, Khanna, Ludhiana

30 M/s Goyal Steels D-90-91, Focal Point, Khanna, Ludhiana

31 Mangla industry C-22, focal point, Khanna, Ludhiana

32 Markfed Vanaspati & Allied Industries Focal Point, Khanna, Ludhiana

33 Modern soap & oil mills C-9, focal point, Khanna, Ludhiana

34 Orien Engineering Works B-13, Focal Point, Khanna, Ludhiana

35 R.P Machines D-3, Focal Point, Khanna, Ludhiana.

36 Raj Mohan Industries Unit 2
(lessee Of Naresh Traders), Near Focal Point, 

Khanna, Ludhiana

37 S.G. mechanical works D-123, focal point, Khanna, Ludhiana

38 Saffron Rubber D-64, Focal Point, Khanna

39 Sanjay Solvex Pvt Ltd.
B-3, B-4, B-5, B-6 & B-7, Focal Point, Khanna, 

Ludhiana

40 Sanjiv industries D-27/28, focal point, Khanna,Ludhiana

41
Sanjiv Oil & Fats (Formerly Sanjiv Agro 

Pvt Ltd)
C-15 & C-61, Focal Point, Khanna

42 Saraswati Industries D-11, Focal Point, Khanna

43 Satish Agrovet Pvt. Ltd. B-8, FP, Khanna, Ludhiana

44 Satluj Industries C-3-4, Focal Point, Khanna, Ludhiana

45 Shree Ram Industries B-16, Focal Point, Khanna, Distt Ludhiana

46 Shree Triveni Industries B-10, Focal Point, Khanna, Ludhiana

47 Sohna Agro Industries C-48, Focal Point, Khanna, Ludhiana

48 Usha Udyog B-1, Focal Point, Khanna, Distt. Ludhiana

49 Vikas Industries Corporation B-9, Focal Point, Khanna
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